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Hon’ble Mr. Justice Mr. Permod Kohli, Chairman 

Hon’ble Mr. K.N. Shrivastava, Member (A) 
 
Dr. Sahadeva Singh 
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O R D E R (ORAL) 
 
Justice Permod Kohli: 
 
 
 After arguing for some time, learned senior counsel for applicant 

seeks to withdraw this C.P. with liberty to seek remedial measures as and 

when so required. 

 
2. Dismissed as such. 

 

  

( K.N. Shrivastava )          ( Justice Permod Kohli ) 
  Member (A)                  Chairman 
 
July 25, 2017 
/sunil/ 
 

 


